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1 2 3 4 5 6 7 8
21, Maharashtra 2702 22717841 2797 25060529 2750 23519158
22, Manipur 016 5015 019 58338 034 74591
23, Meghalaya 025 893.11 032 890.00 031 905.05
24, Mizoram 0.08 39407 009 41073 197 81022
25 Nagaland 010 55916 0Ols 678.56 0.19 71053
26, Odisha 6.62 2007486 785 2445012 827 2571804
27, Puducherry 0.57 248500 069 2546.03 1.03 263912
28 Punjab 551 4584176 618  45733.00 663 4643969
29, Rajasthan 762 4855057 879 5288567 1000 5800043
30, Sikkm 0.14 48208 020 54996 0.19 51620
31, Tamil Nadu 2271 13922194 2754 14511987 3450 15190446
32 Telangana 538 4535430 587 5077843 560 5317015
33, Tnpura 116 1704.61 172 1861.81 210 227425
34 Uttarakhand 312 16216.61 234 1127825 489 2697977
35 Uttar Pradesh 14.00 6998857 1713 7922449 1703 7261451
36, West Bengal 2751 66260.15 2978 7141831 2910 6857778
Totar 20511 121600711 23362 129639882 26154 132423034
Source: RBI.

Autonomy to States to design specific programmes

179 SHRI K. VP RAMACHANDRA RAQ: Will the Minister of FINANCE be
pleased to state:

{a) whether it is a fact that adoption of Fourteenth Finance Commission
recommendations to devolve 42 per cent of funds in the divisible pool of taxes from
Union to States have resulted into more autonomy for the States to design State

specific programme;
(by if so, the details thereof; and

{c) the details of quantum of funds transferred to States during the last three

years, State-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI RADHAKRISHNAN P): (a) and (b) The Central Government accepted the
recommendation of Fourteenth Finance Commission (XI'V FC) of devolution of 42%,
amounting to a 10 percentage point increase in untied funds compared to the Thirteenth
Finance Commission (XIII FC) period. These increased untied resources provide
additional fiscal flexibilities to State Governments to decide on their scheme expenditure

priorities.
(¢) The State-wise details of transfer by way of Finance Commission Devolution
and Grants during the last three years are given in the Statement.
Statement

State-wise details of transfer by way of Finance Commission devolution and
grants during 2015-16 to 2017-18

(T in crore)

S1. No. State 2015-16 2016-17 2017-18

L Andhra Pradesh 3009267 3360591 3597583
2 Arunachal Pradesh 717835 855943 936288
3. Assam 19728.85 21917.56 2354097
4 Bihar S1798.62 62384774 69608.25
3. Chhattisgarh 16684.77 20064.15 22215.06
6. Goa 194453 232066 2607.03
7 Gujarat 1775549 2195331 23949.19
3. Haryana 6205.64 8040.98 861421
9, Himachal Pradesh 1204732 13139.67 13689.85
10, Jammu and Kashmir 18302770 20627.59 23760.66
11.  Jharkhand 17064.19 2074322 2272667
12.  Kamataka 25724778 31533.10 3446017
13.  Kerala 1786213 20179.80 20015.11
14, Madhya Pradesh 4101599 49938.22 54714.68
15.  Maharashtra 3203276 3897770 4351638

16, Manipur 526770 593461 629934
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SL No. State 2015-16 2016-17 2017-18
17 Meghalaya 391606 4468.55 475145
18, Mizoram 4513.95 5131.51 557860
19, Nagaland 575272 6492.63 706299
20, Odisha 2525196 30706.40 3367758
21, Punjab 8756.22 1092929 10972.65
22, Rajasthan 30643.25 3750661 4129043
23 Sikkm 1916.62 229910 253773
24 Tamil Nadu 2273460 27301.52 2905076
25, Telangana 1342852 16540.29 17587.60
Tripura 444057 511423 5511382
27, Uttar Pradesh 95824.31 117833.29 129789.33
28 Uttarakhand 582752 JO31.75 TTT195
29, West Bengal 47053.96 51311.81 54604.60
ToTar 590771.75 703550.63 765249.76

RBI surplus

180, KUMARI SELJA: Will the Mimister of FINANCE be pleased to state:

{a) the details of the profit of the RBI distributed to Government in the form of

dividend during the last three years and the details of the profit retained towards risks

and reserves,

further dividend to itself and if so, the details thereof; and

(b) whether Government has any future plan of action to ask the RBI to distribute

{c) whether Government has any plans of invoking Section 7 of the RBI Act?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE

{SHRI RADHAKRISHNAN P): (a) The surplus amounts of RBI transferred to Government

during the last three years are as follows:—



